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Jepa Ram Sangar, Hindi Typist o/o Supdt. of post Offices, 

Pali (Rajasthan). 

• c. J""'pplicant 

V/s 

l. Union of India through Secretary, ~tlnistry of 

Communication, Department of Posts, Dak Bhawan 

Ne'iT Delh.i .. 

2. Post Naster General, Rajasthan Westel~ Region, 

Jodhpur. 

3.· Supdt. of Post Offices, Pali Division, Pali Hanvar. 

• • • Respondents 

COIWI: 

HON' BLE NR. JUSTICE 0. P. GARG, VICE CHAIRHA.N 

HON'ELE IJIR.GOPAL SINGH, ADI•i.I'iEMBER 

For the Apf)licant ••• Mr .s .K.Malik 

For the Respondents • • • Hr. Vin±t I•ia thur 
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PEE HO.N'BLE i'ffi.GOPAL SINGHf ADr•I.I•IEMBER 

In this application u/s 19 of the Administrative 

Tribunals .Act, 1985, · ~pplicant Jepa Ram Sangar has pre.yed 

fur a direction to the respondents to· consider the c~'se 

of the applicant for promotion in LSG cadre under OTBP/BCR 

Scheme after completion of 16 years of service, with all 

consequential benefits. 
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2. Applican'f:.\~s case is that he was initially appointed 

on the post. of Hindi T~lpist in the scale of Rs.260-480 

vJ.e.f. 5.12.81. In due course of time, the !'.! applicant 

was given replacement scale of Rs.975-1660 after Fourth 

Central Pay Cowoission and scale of Rs.4000-6000 after the 

Fifth Central Pay Comnu.ssion. The responc1ents, however, 

vide thc~ir order dated 5.1.99, reduced the scale of pay 

of Hindi Typist to Rs.3200-4900. The applicant alon~viti1 

tvro other persc.ns had earlier challenged the respondents• 

order dated 5.1.99 in OAs 20/99, 2~99 & 22/99. This 

Tribunal vide order Bated 21.8.2000 allo\tled these OAs and 

directions to the respondents tl1at the applicants would 

continue to d.ra\v their pay in the pay scale of Rs .4000-6000 

werE'~ issued. Tribunal's orders dated 21.8.2000 v-1ere 

challenged ~y·the respondent department before ti~e Rajastl1an 

High court. Hon'ble the Rajasthan High court, vide order 

Thereafter, repeated requests \'Jere made to the respondents· 

but the case of the applicant for prow.otion in the cadre 
r::~,, 

of LSG under\9li'BP Scheme has not been considered. Hence 

this application. 

3. I'lotices v1ere issued to the respondents and they 

have filed their reply. 

4. \'Je have heard the learned counsel for the parties 

"' and perused the records of the ca(settl carefully. 
'-~·--··IJ 

5. Ctt is admitb::d on both the sides tr1at the present 

case; is fUlly covered by order dated 7 .11.2000, passed in 
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OA 275/99, by the Jaipur Bench of b'Le Central 

Administrative Tribunal. The said order dated 7 .11.2000, 

passed in OA 275/99, was ~sed on our order dated 

21.8.2000 in OA 20/99. V.le find tha·t the present case 

is squarely covered by the said orders and, therefore, 

deserves to be allowed. 

,6. For detailed reasons recorded in our order 

da-ted 21.8.2000, passed in OA 20/99, this Ol~ is allowed. 

'J:he applicant as Hindi Typist irlOUld. be entitled to the 

scale of Rs.4000-6000 at par with Postal Assistan·ts. 

The applicant ·; .. ;ould further be entitled r.§;Jpromotion 

t0 I.SG as per One Time Bound Promotion Scheme, if found 

suitable. The respondents are allowed three months time 

to comply with this order. Parties are left to bear 

their own costs. 
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